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Withdrawal of Cases against Persons
in Authority

341. SHRI JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) since 10th January, 1980 how
'nany cases against persons in autho-
rity and also Members of Parliament
have been withdrawn, discharged
from/by law courts to Delhi and also
in other States which were under
President’s Rule till 30th May, 1980,
and

(b) the details and circumstances
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(3) anq (b) Information is being
tollected and will be laid on the
Table of the House.
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( 197¢-10¢H (sfqwy)
1970 100.0 —
1971 104. 2 4.2
1972 110.2 5.8
1973 112.0 1.6
1974 114.3 2. e
1975 119.7 4.7
1976 131.4 s.3
19‘77 138. 3 5.3
1978 147.8 6.9
1979 149.7 1.3
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